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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH

AT HYDERABAD

0.A.No.76 OF 1996, DATE OF ORDER:31-8-1998.

BETWEEN:

M.A.Salam(160300).

i
os Applipant

and !
1. The Engineer-in-Chief, |

Militery Engineering f%rvica,

Army Headquarters,DHQ PO,

New DOelhi-110 011.

2. The Chief Enginser,Southern (mmand,
N.m- fk)ad, pune-‘i- I

3. Te Grrison Engineer{Projacts-independent),
R & D,Kanchanbagh,Hyderabad-0358.

(Hespondents 2 & 3 impleaded,vide Drder
dt:3-6-96 in MA.No.289/96)
.o Raspondants

COUNSEL FOR APPLICANT :: Mr.P.Nayesn Fao
OO UNSEL FOR THE RESPONDENTS: Mr.N.R.Devaraj.
CORAR: | | E

THE HON'BLE SRI R.RANGARAJAN, NEMBER(AD“N)
ANDO
THE HON'BLE SRI B.5.3A1 PARAMESHUAR, MENBER(JUDL)

: ORDE R :

DRAL ORDER(AS PER HON'BLE SRI R.RANGARAJAN,MEMBER (ADMN) )
! .

Heard Mr.Phaniraj for Mr.PR.Navean Rao for the Applicant
and Mr.N,R.leyaraj for the Respondents. fLieutanant N.V. Fao
was present and she produced the DPC Proceedings as well as

SR0.305/1989. !
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2. The applicant in this OA joined as Store Keaper
Grade-II on 13-11-1965. He was furthar Qromotad to Grade-1I
on 30-3-1973 and to Supervisor G&ade-II c{n 22-12-1983. The
post of Supervisor Grade-II is in the scale of pay of
Rs.1200-2040., The naxt promotion for a Grade-II Supervisor
is to that of Grade-I in the scale of pay of Rs.1400-2300.
The applicant submits that tha promotion.to that &Gads is on

the basis of seniority-cum-fitness. Thajapplicant was kept

@t the 81.No.260 of the seniority list of Supervisor Gr.II

issued on 2-7-1994, The applicant submifs that he had passsd||

B/5S Grade-1 examination and he is Pully eligible for consi-
. to
deration for promotion/the post of Supsrvisor Grade-I. Howevst

he was not promoted and his name did not find a place in the
panel of names consisting over 231 amployees who were declared

to have been sligible for promotion to ci‘iade-I in Proceedings

No.41208/€1 R (Sub), dated:10-7-1995(Annexure.A=1I, Page.12 to

tha 0A). The applicant thersafter filed an appeal in not

promoting him to the respondent-authorities by his raprasen-
[

tation dated:30-8-1995(Annexure.A~111 to 'the OA)}. That repre+

sentation was disposed of by the impugned Order No.41208/E1R

r

(Sub), dated:13-9-1995(Annexure.A-IV, Page.16 to the OA) reje
ting his case on the ground that he was assessed only as

average whereas the minimum required Bench Mark grading is

Good.

3. Aggreived by the above, the applicant has filed this

UA for setting aside the impugned Proceedings No.41208/€E1 R(SuB],

dated:13-9-1995(Annexure.4 to the 0A) and for a consequential
!

diraction to ths respondents to promote the applicant as 2upept

visor B/S CGrade~I on and from the date of promotion of his

immediste junior in the seniority list of Supervisors B/S Gr.Ifl

with all consequential bensfits. !
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4, A reply has been filed in this 0A. | Though the

reply statement runs for fodr pages, we find that such
hawe beer '
an elaborate reply may not b necessary. The respondents

could have concisaly stated that the selection to the post

of B/5 Grade-I @s on the basis of selectipn and not on the
basis of the ceguised of a non-selection post as submitted

|

by the applicant. The applicant was consgkdered by the DPC

which met on 6-6-1995 to 13-6-1995 to consider promotion of
Supervisor B8/s Grade-II to Supervisor B/ E Grads-1 in MES,
The Departmental Promotion Committee conéisted of four Senior
members of the respondant-Organisation. iTha case of the
applicant was considered and he was gradéd as average imwmthes
Srewdey at Annexure-l to the procas&é&é I# is stated in ths

L I
praceedings that the minimum bench mark required is (ood and

indod
aboveqﬁs the applicant ﬁgg graded as average, he was not found

fit. A perusal of the SRO.No.305 of 1989 basad on which the
selection was conducted reveals that therpost of Supervisor
Grade~1 is a sélection post and not a noﬂeselaction post.
Hence, thé avarments of the applicant that it is a non-selec-
tion post and the applicant should be prémated on the basis
of tha seniority~cum-fitness is not borné by the recruitment
rules. The minimum requirsment for prumqtion for considerati
has been indicated in Golumn No.12 of the said recruitment
rules. Even though the applicant Pulfillqd‘all the conditions

he could not be promoted as the DPC had éraded him as average
|

only.

5. In vieu of the abova, we do nat find any reascn to
upheld this application.Hence the application is dismissed.

No costs. ( The DPC proceedings and the SR0.305/89 were perus

and returned back).

@/

( B.5.3%1 PARAMESHUWAR) { R.RANGARAJAN )

/DATED:THIS THE 31st day of AUGUST,1998 ﬂw/fm ‘[

* o8 DICTATED IN THE OPEN COURT ! T A
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Copy to:

1.
| 2.
| 3.
5.

6.

7.

The Englneer in Chief, Militury Enginemring Service,
Army Head Quartzrs, DHQ PO, Neu Delhl.

The Chief Engineer, Southern Comnand, M.M.Road,

Pune.

The Garrison tngineer, (Projects—lndapmndent),
] & D Kanchanbagh, Hyderabad

One copy to fr,P.WNaveen ﬁaa,Aduocate,CAT,Hydgrabad.
Cne copy to Mr.H.?.Qevraj,Sr.CSSS,CiT,Hyderabad.
Cne copy to D.7(A),CAT,Hydcrahad.

One duplicite copy.
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